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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Seventh Session

BULLETIN=—PART 1

( Brief Record of Proceedings )
Monday, August 7, 2017

No. 80
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.

(National Anthem was sung before the commencement of
proceedings.)

Questions:

Five questions in the list of questions posied for the day were
answered orally.

Obituary Reference:

The Speaker made references on the demise of former Member
P Unnikrishna Piilai and freedom fighter K. E. Mammen. As a mark of
respect to the deceased the Members stood in silence for a while.

Panel of Chairmen:

The following Members were nominated to the Panel of Chairmen for
the Seventh session of the Fourteenth Kerala Legislative Assembly:

Smt. P Aisha Poity
Shri Mullakkara Retnakaran
» A. P Anil Kumar
Adjournment Motion:

After hearing the Chief Minister , the Speaker withheld consent to the
moving of an adjoumment motion given notice of by
Shri K. Muraleedharan and two other Members regarding the serious
situation reported to have arisen consequent on the political violence and
murders in the State.
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In protest against the attitude of the Government in the matter the Members
belonging Kerala Congress (M) and B.J.P. staged a walk-out.

(The Members belonging to the rest of the opposition moved into the well of
the House raising slogans and tried to disrupt the proceedings of the House.)

Calling Attention:

Shri S. Sarma called the attention of the Minister for Transport to the
hecessity to implement the proposed revival package for saving K.5.R.T.C., which
was reportedly facing severe crisis. The Minister made a statement thereto.

The Matters raised under Rule 304 -

The matters raised by Members in the House under Ruie 304 are listed below:
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The following papers were laid on the Table:
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Presentation of Report:

The Periodical Report of the Subject Committee VI for the year ended

March 31, 2017 was presented.

Legislative Business:

1

Shri Kadakampally Surendran, Minister for Co-operation, Tourism and
Devaswoms introduced the Kerala Co-operative Societies (Amendment)
Bill, 2017 and moved that the Bill be referred to Subject Committee.
The Minister also laid on the table the statement under Rule 75 (1)
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Shri 8. Sarma moved an amendment for referring the Bill to a Select
Commitiee. Then, the amendment moved was withdrawn by the leave of the
House and the Bill was referred to Subject Committee XI-Food, Givil
Supplies and Co-operation without discussion.

2. Smt. K. K. Shailaja Teacher, Minister for Health and Social Justice
introduced the Kerala Medical Education (Regulation and Coatrol of
Admission to Private Medical Educational Institutions) Bill, 2017 and
moved that the Bill be referred to Subject Committee. The Minister also
laid on the table a statement under Rule 75 (1). Shri M, Noushad moved an
amendment for referring the Bill to a Select Committee. The amendment
moved was withdrawn by the leave of the House. Then the Bill was referred
to Subject Committee XII-Health and Family Welfare without discussion.

The House adjourned at 11.07 am. to meet again at 8.30 a.m. Tuesday,
August 8, 2017,

V. K. BABU PRAKASH,
Secretary.




